
 295  Matters  under

 (Shri  V.  S.  Vijayaraghavan)

 to  pay  urgent  attention  to  this  prob-

 lem.  The  excise  duty  imposed  on

 beedi  should  be  shifted  on  to  tobacco.

 The  present  system  of  exemption  to

 unbranded  beedi  from  the  incidence

 of  excise  has  in  fact  created  this  pro-

 blem.

 Therefore,  either  the  Government
 sHould  withdraw  the  excise  duty  on

 beedi  or  levy  the  duty  uniformly  on

 branded  as  well  as  unbranded  beedi.

 I  request  the  Government  to  take

 immediate  steps  in  this  regard  and

 save  the  beedi  industry  in  Kerala.

 (Interruptions)
 *  *

 MR.  DEPUTY-SPEAKER:  Nothing

 except  377  will  go  on  record.  ।  re-

 quest  you  in  the  Gandhian  way  to  go
 to  your  seat.

 (ii)  NEED  TO  CONVERT  MourtTIZAPUR-

 YaVATMAL  NARROW  GAUGE  LINE

 INTO  BROAD  GAUGE  RAILWAY  LINE

 SHRI  UTTAMRAO  PATIL  ({  Yavat-

 mal):  Mr.  Deputy-Speaker,  Sir,  the

 trains  between  Murtizapur  and  Yavai-

 mal  in  Maharashtra  are  running  on

 Marrow  gauge  line  with  old  model

 engine.  These  trains  take  more  than

 10  to  12  hours  to  cover  the  distance

 of  250  kms.

 Demand  for  ।  conversion  of  these

 lines  into  broad  gauge  is  due  since

 long.  It  is  also  a  fact  that  the  trains

 are  run  by  some  private  foreign  com-

 pany.

 It  is  far  beyond  the  tolerance  of

 the  travelling  passengers  to  cooperate
 with  railway  authority  and  ‘Rail  Roko’

 agitation  has  been  launched  by  some

 youth  organisations  from  10th  August,
 1981,  iad

 Circumstances  demand  that  the

 Centra]  Government  should:  intervene
 and  convert  this  narrow  gauge  into

 broad  gauge  and  also  provide  other

 facilities  to  the  passengers..in  order

 *  *Not  recorded.  oe

 tan.  Mau ि  क  fee:  as ब्  ल्  «a  -
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 to  stop  the  agitation  and  speeding  up
 of  trains.

 शी  भीट  रॉम  जन  (चांदनी  चौक)  :  उपा-

 wer  महोदय
 ,

 विन्नी  मों  ला  ईंट  आडर  की

 इलाके माँ  असुरक्षा  की.  भावना व.
 असंताष

 व्याप्त ही  ।.  वहां
 बे  निवासियों का.  कहना

 ही  कि  पलिस  की  असामाजिक तत्वों
 से

 तेमिली  भगत  ही,  इसीलिए  शिकायत  करने  पर

 करती  हाँ  ।.  असामाजिक तत्व  रुलेआाम  वहां

 के  दुकानदारों का  धमकी  दो  जाते  हाँ  आर


